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Subject: Prayer for issue of direction to the concerned authorities for the

protection of Myntdu Rivei", the lives there in and the gaddy fields in the

up stream and lower stream, %^ v!^ N^^^ W^'m^
X?^r^T%&ftf£ ^.:aj^ g^-^Ai,

Your Lordship,

The "Khooid Ya Ka Wah Myntdu" (KYM) is an organisation form on the 19th

January 2021 by the like minded people ofJowai town and the nearby villages with

the soul objectives of protecting the pristine Myntdu river which is on the one hand

the source of water supply schemes to the town and on the other hand the source of

water supply that irrigates the two major paddy growing areas ofJowai namely, the

Pynthornein and the Pynthonvah. With the lack of initiative by the Government of
Meghalaya to protect the pollution to the river, this organisation has taken numbers

of steps towards achieving the said objectives, by apprehending people who for their

vested commercial interests resorted to activities which has put the river in danger of

being unfit for serving the livelihood of the people of aforesaid. It is worth

mentioning in the year 2023 the organisation has managed to apprehended one such
businessnian who extFactiag sand and travels from the river bed for Government

.GOnstmction purpose and had imposed a fine Rs 5, 00000. 00 (Rupees Five lakhs) only

fyi<Ja^ains£ his activities which has help to deter many other siich vested interests people
from taking up activities that is harmful to the nyer. The fine was deposited in the

^S^avings bank account name as "West Jaintia District Environment Protection and
LTRestomtion Fund, A/c No: 096001000454. IFSC code: ICICI0000960 MICR Code :

793229501. Branch ICICI Bank Ltd New hill, Jowai West Jaintia district, for taking

up projects or activities for safeguarding the river, for which no action has been taken

as yet.

1 j P3^ ri

ANNEXURE R/1

23626



Since its inception, the KYM has organized various activities and
awareness programmes along with the religious and village elders on the

preservation of the Myntdu River, catchment areas, its tributaries and the harmful
effects of littering of plastic etc. planting of trees along the river. Cleaning drives,
prompting the Government of Meghalaya and the Jaintia Hills Autonomous District
Council (JHADC) to act against illegal activities around the Myntdu River, by
collaborating with farmers organizations and organizing agitation against the

dumping of soil and other debris in and around the river. We also enclosed herewith
the list of activities of the KYM for your kind information.

The present road construction taken up by the Public Work Department

(PWD) Roads, Government of Meghalaya along the hillocks adjacent to the river,
has caused unthinkable damage to the river and the paddy fields, the fauna and flora_

especially in the upper stream of the river, which are the source of livelihood to
many. Pictoiires of the damage are attached in this petition.

Despite our continuous appeal to the Government of Meghalaya, no

effective response was made to our request, leaving us with no alternative but to seek

your kind inter/ention, for securing justice to thousands of people in Jowai town and
the sliFrounding villages. We humbly present the following facts for your kind

consideration;

1. Significance ofMyntdu river.

The Myntdu River, originating at Mihmyntdu village near Jowai Town, is a major

river in the Jaintia region encircling Jowai Town and culminating in Bangladesh.

Through the office of the Executive Executive PHE department Electrical
division, Jowai water supply schemes, Myntdu River has meticulously served as a

primary water source for Jowai town for over five decades. The river irrigates two
fertile valleys - Pynthor Nein (upper stream) and Pynthor Wah (lower stream)

which are the main rice-growing areas for centuries, benefitting villages such as

Jowai, Mihmyntdu, Khliehtyrshi, Mustem, Demthring, Chyrmang, longnoh,
lalong. Tuber and other villages downstream of Myntdu upto Bangladesh

country.
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2. Economic, Religious and Cultural Importance:

Beyond agriculture, the river, regarded as the Tavviar Takan' (divine angel

guardian) is integral to the local indigenous faith and culture. The Jaintia Festival

Behdienkhlam, based on wetland cultivation, underscores the advanced

agricultural practices and the community's deep connection to the river. It is a

cultiire steeped in folklore with its connection to the river which is considered as a

deity feeding the people of Jowai and adjacent villages, materially and also

spiritually. Every year thousands of worshippers visit the sacred river for prayers

and blessings. Therefore, we pray that the Myntdu River be recognized as a legal

Person whose rights need to be restored and protected.

3. Environmental Degradation:

The Government's failure to protect the riverbanks has led to uncontrolled

constmction and other detrimental activities, severely polluting the river. The on-

going road constmction along the hillocks has exacerbated the situation, causing

erosion and significant pollution as earth and debris flow into Jhe riyer, renckring

the water unfit for consumption and harming aquatic life, the fauna and flora. The

road's construction has also damaged numerous paddy fields, the water catchment

areas, the tributaries, and the reservoir dam. Furthermore, the stretch of the river

has become shallow due to heavy siltation, jeopardizing the livelihoods of many

farmers, the people and aquatic life.

4. Lack of Governmental Response:

Initially, M/s Kampung Kamyer Trading Company from Arunachal Pradesh was

tasked with the road project. Despite demands from affected paddy field owners

for compensation or remediation, the company abandoned the work and the

contract was reallocated to M/s 'Dhar Construction Company' which again paid

no heed to public concerns, as the same is owned by the people who are close to

the people in power in the Government. Consequently, the pollution continues

unabated, and the paddy fields remain mined. The disparity in access to clean

3 I Page
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water is stark, with wealthier residents resorting to private suppliers, leaving

poorer communities dependent OR contaminated PHE water.

Given these circumstances, we respectfully request your lordship to:

1. Direct the formation of a committee to investigate the condition of the Myntdu

River and_ report its firadJHgsJo the honourable Higli Court.

2. Recognition of the Myntdu river as a legal entity with rights that must be

restored and protected, including the enforcement of a 100 -meter buffer zone

from each bank, as per legal provisions.

3. Mandating the removal of construction debris from the river and the affected

paddy fields.

4. Ensurmg comgensatlon for the affected fanners.
^

5. Establishing a sustainable resolution to the water supply issues and ensuring

healthy drinkmgwaterto the people ofJowai town and surrounding villages.

6. Granting any other relief and further plans of action as the Hon'ble Court

deems fit and proper.

We pray to your Lordship to consider our petition and pass necessary orders to

address the plight of the people of Jowai town and the surrounding villages, who

have failed in their efforts to get any remedy from the authorities in the

Government as aforesaid.

This petition reflects the unanimous resolution passed at a public meeting held on

the 19 June 2024 at Chilliang Raij Hall, Jowai, where the prominent citizens of

Jowai attended the meeting. We earnestly seek your Lordship's intervention to

alleviate the plight of our community.

Respectfully submitted,

Shri Khrao Lamsalanki Pariat
President KYM

Smt. Hunbeitki Dkhar

Assistant Secretary KYM
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Item No. 05 Court No. 2

BEFORE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 1271/2024

Shri Khroo L Pariat Applicant

Versus

State of Meghalaya Respondent(s)

Date of hearing: 21.11.2024

CORAM: HON’BLE MR. JUSTICE SUDHIR AGARWAL JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

ORDER

1. A letter petition dated 25.06.2024 signed by Shri Khroo Lamsalanki

Pariat and several others raising a grievance of construction of road by

Public Works Department, Government of Meghalaya in the hillocks

adjacent to river causing serious damage to river hydrology and ecology

has been registered as original application under Section 14 & 15 of

National Green Tribunal Act, 2010 (hereinafter referred to as ‘NGT Act

2010’) in exercise of suo-moto jurisdiction in view of law laid down by

Supreme Court in Municipal Corporation of Greater Mumbai Versus

Ankita Sinha and Others, (2022) 13 SCC 401.

2. The complainant has said that there is a River Myntdu which

originates at Mihmyntdu village near Jowai and is a major river in Jaintia

region encircling Jowai Town and culminates in Bangladesh. It serves as a

primary water source to the residents of Jowai Town and also provides

irrigation facilities. It has also economic, religious and cultural importance

but due to indiscreet road construction in violation of environmental laws

and norms serious damage to river ecology affecting aquatic life flora and

fauna has been and is being caused by the Government Construction

Agency who has sublet the work to M/s Kampung Kamyer Trading

Company which subsequently abandoned the work and was reallocated to

11
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2

M/s Dhar Construction Company which has also not paid any heed to the

public concerned.

3. The muck/debris is being discharged in the river, the agricultural

fields of the farmers are being damaged and ecological damage has been

caused due to such illegal activities.

4. In our view, the allegations made in the letter petition, prima facie,

give rise to substantial question relating to environment arising out of the

implementation of enactments mentioned in Schedule I of NGT Act 2010

but before proceeding further in the matter we find it appropriate to obtain

a factual report and for this purpose, we constitute a Joint Committee

comprising Central Pollution Control Board (hereinafter referred to as

‘CPCB’); Meghalaya Pollution Control Board and a representative of

Ministry of Environment Forest and Climate Change.

5. CPCB shall be the Nodal Authority for co-ordination and compliance.

6. The above Committee shall collect relevant information, if necessary,

visit the site, interact with the stakeholders and submit a factual report

within two months.

7. List the matter on 22.01.2025.

Sudhir Agarwal, JM

Dr. Afroz Ahmad, EM
November 21, 2024
O.A. No. 1271/2024
HB

12
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INSPECTION REPORT OF
THE.IOINT COMMITTEE CONSTITUTED BY THE HON'BLE N(;T IN

l. BACKGROUND: The present Original Application (O.A.) No. l27l/2024 nas been
registered by Hon'ble National Green Tribunal (NGT) in accordance with NGT Act,
2010 in exercise of suo-motu jurisdiction on a letter petition dated 25.06.2024 signed
by Shri Khroo Lamsalanki Pariat and several others raising a grievance of construction
of road by Public Works Department (PWD), Govemment of Meghalay a in the
hillocks adjacent to river causing serious damage to river hydrology and ecology.
Hon'ble NCT vide order dated 21.11.2024 (Annexure - I) in the matter of ().A. No.
l27112024 (Shri Khroo L Pariat V/s State of Meghalaya) issued the relevant directions
reproduced below:

"..2. The compldinant has said thal lhere is a River liyntdu which
originates at Mihmyntdu villoge near Jowai and is a major river in ,laintia
region encircling Jowai Town and culminates in Banglodesh. It st rves as
a primary water source to the residents of Jowai Town and olso provides
irrigation facilities. It has also economic, religious and ,. ulturol
imptrtance but due to indiscreet road construction in violation of
etnironmentol laws and norms serious damage to river ecologt a.fecting
aquatic life flora ond fauna has been and is being caused by the
Governmenl Construction Agency who has sublet the work to i,I/s

Kamyer Trading Company which subsequently abandotrcd the
work ond was reallocated to l,t/s Dhar Construction Company which has
also not paid any heed to the public concerned.
3. The muck/debris is being dischorged in the river, the agricultu alfields

of the farmers are being damaged and ecological damage lrus been
caused due to such illegal activities.

4. In our view, the allegations made in the letter petition, primafacie, give
rise to substantial queslion relating to etNironment arising ott of the
implementation of enactments mentioned in Schedule I of NGT .lct 2010
but before proceeding further in the matter we fnd it approlrriote to
obtain a factual report and for this purpose, we conslitute o Joinl
Committee comprising Central Pollulion Control Board (he[e inafier
referred to as 'CPCB'): Meghalaya Pollution Control Board and a
representative of Ministry of Ewironmenl Forest and Climate t'hange.

5. CPCB shall be the Nodal Authorilyfor co-ordination and compliance.
6. The above Committee shall collect relevant information, if ru cessary,

visit the sile, interact with the stakeholders and submit alacttul report
within heo months-.- "

Paire 'l of 10

ORJGINAL APPLICATION (O.A.) NO. 127112024 IN THE CASE OF SIIRI
KHROO L PARIAT VS. STATE OF MEGHALAYA
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2,1 Constitution of the JointCommittee:

In compliance of the Hon'ble NGT Order, Central Pollution Contr )l Board
(CPCB), Ministry of Environment, Forest and Climate Change (MoEI & CC),
Regional Office, Shillong and Meghalaya State Pollution Contrr,l Board
(MSPCB) nominated following officials as members of the Joint comnrittee:

i. Dr. H. Tynsong, Scientist-E, RO, MoEF&CC,Shillong
ii. Sh. Anil C. Ranveer Scientist-E, RDNE,CPCB-Shillong
iii. Sh. S. Syiem, Environmental Engineer,MSPCB, Shillong

2.2 Mandate of the Joint Committec:
The Hon'ble NGT mandated the Joint Committee asunder:

"Collect relevant informotion, if necessary, visil the site, inleract t ith lhe
stakzholders visit the sile in queslion and submit a factual reporl \eithin
n+'o months" wherein, "CPCB shall be the Nodal Aulhority jr co-
ordination ond compliance "-

The Joint committee visited the various sites along Myntdu Rir cr on
13.12.2024 and interacted with all stakeholders to collect the lactual
information regarding the allegations made in the OA. The following o1 licials
representing concerned Departments along with the applicant were fresent
during the visit:

DepartmentS.
No

Neme
of
Oflicial

the

I Ms. B. Blah Additional Deputy Comnrissioner.
West Jaintia Hills District

2 Sh.H. Nengnong Executive Engineer, PWD,Jowa i

3 Sh. D. Khongrymnai General
Manager,
IWs Dhar Construction Companl

4 Sh. K.L. Parihat Applicant & President-Khooid \ a
Ka Wah Myntdu

The Joint Committee visited five (05) sites along the Jowai Bypass Road
construction project. During the visit, information was collected through
intervieu's with officials and stakeholders present and by reviewing documents
provided by the relevant departments.

Page 2 of 10
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2.4 About the Proiect Site:

a. Proiect orea: The instant matter is related to the constructi(,n of the
Jowai- Bypass Road with a paved shoulder, connecting NH-.10E and
NH44 over a total lenglh of 5.915 kilometers.

b. Award of Controct: The project was initially awarded to M/s kampung
Kamyer Company from Arunachal Pradesh in March 2022, and oanceled
due to technical reasons. The contract was subsequently awardcd to M/s
Dhar Construction Company on January 16, 2023, with a cornpletion
timeline of l8 months (Annexure - II). While the original dearlline was
July 2024, oflicials from PWD (Roads) informed that the work is now
expected to be completed by March 2025.

c. DumDins of Construction llaste: The Committee observed that the
whole stretch of the Jowai-Byp.lss, earth cuttings, including soil and
stones, being dumped down the valley. Additionally, the Joint
Committee noticed that there is no authorized dump site/c.rllection
center/storage/ processing sites for constmction and demolition waste in
the Jowai town.

d. Flow of Mvntdu River near the proiect site: The conskuction of the
Jowai- Bypass Road is taking place along the hillocks near the Myntdu
River. The Myntdu River, which originates at Mih Myntdu near Jowai
town in Meghalaya, flows around the town and merges rr ith Liar
Pamkama River and Mynkrem River near the road construction site that
connects NH40E and NH44. After the confluence with river lr lynkrem
at Urkhla, the combined stream continues downstream through Jowai
town, where raw water is extracted for treatment at the Water Tieatment
Facility operated by the Public Health Engineering (PHE) Department in
Jowai, to supply drinking water to the town's residents.

e. Water Consumption: It was observed by the Joint Committee that the
river water at the project site is mainly used by the localities situated at
the upstream for domestic activities like bathing, washing etc. and for
agricultural purposes. Public Health Engineering (P[IE) Department in
Jowai is responsible for treatment of the raw water at River Myrrtdu and
supply of drinking water to the town's residents.

Page 3 of 10
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3.0 OtsSERVATIONS:
The Joint Committee's observations lor each site visited aredetailed below:

3.1. Road construclion site. netl to cremalorium (Thsnsbriew):

The Joint Committee observed that construction waste like soil and storre debris
generated due to earth cutting was disposed at site next to crematorium,
'Ihangbriew (down-slope ofthe hill) which is approximately I km asay from
the Myntdu River (Photograph - l).

ii. 'Ihe Joint Committee observed that the site has a temporary sandbag retention
wall to prevent debris from flowing downhill (Photograph - 2). Howcver, this
solution is not adequate during heavy rains, as the natural slop¤ of the terrain
increases the likelihood of debris being washed away and mixed with the river.
'Ihe Joint Committee also noted that the dumping site was unauthorized lbr such
disposal.

Photograph-l: Soil & Stone debrb dumpod into tfie
valley at Thangbdew

Photograph -2; Sand-lrag urall constructe,l at Thangbriew
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-1.2. Calchmenl area of Liar Pamkamo:
i. 'The Joint Committee observed earth cuttings, including soil and stoncs, being

dumped down in the unauthorized place, down-hill near the catchment area of
Liar Pamkama, a tributary of the Myntdu River. (Photograph - 3), approximately
2.3 Km from river Myntdu.

ii. The Joint Committee also found that the site was not properly barricrrded that
may cause sliding of muck/debris at the catchment area ofthe river inclLrding the
agricultural fields surrounding the river and risk of debris being washed away
during the monsoon season due to the natural slope, potentially affecting nearby
paddy fields.

)

Photograph -3: Soil & Stone debris dumped into the valley at Liar Pamkama
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ii. To

3.3. Conlluence ooinl o{ Mt,nkrem river and Mynldu river al Urkhla:
Joint Committee observed that stones and debris generated fiom earth/hill

C was being dumped at the confluence point of Mynkrem river ancr Myntdu
n at Urkhla and restricting the flow ofthe Myntdu river (Photograph - 4).

ues between 6.5-8.5), Dissolved Oxygen (7.0 mg/l against prescribed value ) 5

[l) and Biochemical Oxygen Demand (1.4 mg/l against prescribed ralue < 3

l/l) as specified in the Gazette Notification
5.R. 742(E) dated 25th September 2000, under the Environment (Protection)
les, 1986 as amended.

ascertain the impact of road construction on the water quality, oftlc als from
PCB collected water samples from a location approximately l0() meters

do of the confluence point at the Myntdu River. The analysis report
placed as Annexure - III indicated that the water quality of the site was complied
with PRIMARY WATER QUALITY CRITERIA FOR BATHING
WATER for all the measured parameters Fecal Coliform ( I l0 MPN/l00nrl against
the prescribed Max. 2500 MPN/100 ml), Fecal Streptococci (49 MPN/lO0ml
against the prescribed Max. 500 MPN/100 ml), pH (6.9 against the prescribed
val
m8
mg
G.l
Ru

l'holograph { Mynkrem river befo.e thejurlction point with Myntdu rivcr

Page 6 of 10
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3.4. Dust Emissions al Construclion Sile:
Significant dust control measures like raising barricade along the perimeter,

mounting dust barrier sheet (tarpaulin / plastic) was not observed at the construction
site during the time of visit.

J5. ln-situ Rcmediation of drains at Treiongrianq.Jowai:

i. The Joint Committee noted that domestic wastewater from the drains of the
Khinmusniang, Mynthong, and Jrisalein localities in Jowai town undergoes in-
situ remediation before being discharged into the Myntdu River.

ii. Vertical plates (Ba{fles) have been inserted inside the drain to physicalll separate
plastic and floating garbage from the domestic water (Photograph - 5).

iii. The site has a capacity to handle 500KLD of domestic waste water g enerated
from Khinmusniang, Mynthong, and Jrisalein localities in Jowai town.

iv. To assess the water quality at this site, Effluent Samples from the inler point at
Riatsatsim drain and outlet discharge point after treatment at Treiongriang were
collected by official of MSPCB and the analysis results (copy enclosed at
Annexure - III) reveal that the analyzed parameters for the eflluent discharges
at Treiongriang were complied with the prescribed general standards for
discharge of environmental pollutants at Inland surface water under Schedule-
VI of Environment (Protection) Rules Environment (Protection) Second
Amendment Rules, 1993 notified vide G.S.R. 422(E) dated 19.05. 1993,

@

Photograph -5: ln-situ nala at Tr¤iongriang, Jowai
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3.6. Water treatment facilitv m aintain bv Public Health EnsineeriLrs (PHE).
Jowai:

i. The Joint Committee noted that the PHE Department of Jowai Tor\ n extracts
drinking water from the Myntdu River by constructing a small dam. The intake is
located about 5-6 km downstream from the road construction site. The raw water
intake point is situated approximately 1.5-2 km downstream from the water
treatment facility.

ii. The PHE in Jowai has a water treatment capacity of 1.5 million gallons per day
(MCD). The Joint Committee observed that the treatment process includes
physico-chemical methods such as aeration, clarification, coagulation,
flocculation, and alum dosing.

iii. To assess the water quality ofthe treated water, water samples have bcen taken
by official of MSPCB fiom the outlet line of the treated water and tht analysis
results (copy enclosed at Annexure - III) reveals that the analyzed pitrameters
for the treated water meets the permissible limits for the drinki,rg water
characteristics as per BIS lS 10500:2012 Drinking Water specifications

i. The Committee observed that the whole stretch of the Jowai-Bypass, eartn cuttings,
including soil and stones, being dumped down the valley.

ii. The Joint Committee noticed that there is no authorized dump site/collection
center/storage/ processing sites for construction and demolition waste as required
under the C&D Waste Management Rules,2016 in the Jowai town.

iii. The Joint Committee noted that the contractor has already constructed a tcmporary
sandbag wall in most areas to prevent the debris from flowing downhill. which is
sulficient to control the debris flowing down the hill.

iv. During the site visit, it was observed that inventory or records of the C&D waste
generated from the project were not maintained. Additionally, waste management
plan and the necessary approvals from the local authority as required undel the C&D
Waste Management Rules, 20l6were not provided.

v. During the site visit, the Committee did not observe any further damage ro the
agricultural lands.

vi. To ascertain the impact of road construction on the water quality, offi.ials from
MSPCB collected water samples from a location approximately l(r0 meters
downstream of the confluence point ofthe Mykrem river and Myntdu l(iver. The
analysis report indicated that the water quality ofthe site was complied wir h primary
water quality criteria for bathing water for all the parameters as specilied in the
Gazette Notification G.S.R. 7 42(E) dated 25th September 2000, rrnder the

P age 10

4.0 SUMMARY OF OBSERVATIONS:
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Environment (Protection) Rules, 1986 as amended.
Hence, no sigaificant impact of construction and Demolition was observed on the
water quality of the Myntdu River. However, the dumping of C&D waste u as found
to create siltation.

vii. The Joint Committee noted that the PHE Department of Jowai Town extracts drinking
water from the Myntdu River by constructing a small dam. The intake is located about
5-6 km downstream from the road construction site. The analysis results of tlre treated
water at the outlet line ofPHE reveals that the analyzed parameters for the treated water
meets the permissible limits for the drinking water characteristics as per BIS IS
10500:20l2 Drinking Water specifications.

viii. Further, the Joint Committee had also noticed that municipal solid waste (MSW) from
nearby areas ofJowai Town is being dumped recklessly into the valley at Jouri-Dawki
road. This improper disposal highlights deficiencies in the collection, storage, and
transportation of MSW by the local municipal authorities. The Joint Committee also
observed the absence ofa solid waste processing facility within the town.

tx The Joint Committee is in opinion that the PWD should ensure timely completion the
project work i.e.upto March-2025 and the C&D waste generated should be disposed
under the provisions of C&D waste management rules.

5.0 ItE(-0MMENI)ATI0NS:

i. The concerned state authority/contractor is obligated to construct additional temporary
sandbag walls at all vulnerable locations to prevent debris from flowing dor.r nhill into
the Mlntdu River.

ii. The dumping of construction waste (soil, stones, and other materials) at the
unauthorized sites must be stopped immediately. Concemed Municipal Boar d/District
Administration must identift lands for establishing collection center/storage/
processing sites for construction and demolition waste in the Jowai town as required
under the C&D Waste Management Rules, 2016.

iii. Propcr Dust control measures should be implemented at the construction site as per
CPCB Guidelines on DUST mitigation measures in handling Construction material &
C&D wastes.
(https://cpcb.nic. in/openpdffi lc.php?id:LJm Vwb3J0Rm IsZXMvNTYxXzE I i4't E5Mz
MzN zJ IbWVkaWFwaG9ObzEvNi).

iv. Concernced project proponent must inventorize the C&D waste generated al the site
and shall submit waste management plan and get appropriate approvlls from

P age 10
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the local authority as required under the C&D Waste Management Rules, 201 6.

v. Municipal Authorities i.e. Jowai Municipal Board must strengthen municipal solid
waste management in Jowai Town by ensuring proper collection, storage, and
transportation of MSW. Waste processing facility should be established within the
town lo manage waste in accordance with Municipal solid Waste management Rules,
2016. MSPCB shall enforce and monitor the same.

vi. Awareness campaigns may be conducted to educate the local population about the
importancc of propcr waste disposal and its impact on watcr quality, encouraging
community participation in keeping the river and surrounding areas clean.

\Y
{ttm,S

Environmental Engineer,
MSPCB, Shillong

Anil
Sclel) .E,

RDNE, CPCB-Shillong

Dr.
Scientist E,

RO, MoEF&CC, Shillong
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'l'he State Of Meghalaya & Ors . . Respondents
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S'TA'I'T] OF' MriGIIAI,AYA

I, Barilang W. phira, the Secretary to the Government of - 
I

Meghalaya in the public Works Department (Roads and Buildings) \;iL
having officc ar Secrerariar. Shillong. Mcghalaya 73gOOl, Oo f,"."iUy *{
solemnly alllrm and state as under:

That I am presently posted as the Secretary to the Government of
Meghalaya in Public Works Department (Roads and Buildings)

and as such I am aware of the facts, circumstanccs and records

pertaining to the instant case in rry official capacity. I am

competcnt and authorized to swear the present affidavit on behalf

A f Answcrin g Rcspondent Nos. l, , ancl 7.

) the letter petition filed in the captioned case alleges that
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the construction of the Jowai llypass Road in Meghalaya
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)

there are alleged instances of environmental degradation,

improper waste management, and violation of environmental

norms and I state at the outset that the allegations made in the

original application are not correct and the same are denied. T'he

detailed reply and submissions of lacts and law are provided in

succeeding paragraphs.

3. 'l'hat this ljon'ble l-ribunal, vide order dated 21.11.2024, was

pleased to direct the constitution of a Joint Comrnittee to ascertain

the veracity of the allegations raised in the letter petition dated

25.06.2024 regarding alleged environrrental degradation caused

4. 'l'hat this llon'ble 'l'ribunal, vide order dated 25.02.2025, was

pleased to take on rccord the Joint (--ommittee Report dated

10.02.2025 filed by thc Central Pollution Control Board (CPCB),

in compliance with the carlier direction issued on 2 I .l 1.2024.'lhe

recommendalions made by the Cornmittee as referred for

convenience as under:

,' 
5. O R EC OMMEN D ATI O NS.
i.7'he concerned state authorily/contractor r.s

obligated to construct additional temporary sandbag
walls at all vulnerable locations lo prevent debris
from following downhill into the Myntdu river.

.6
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by road construction works undertaken by the Public Works

Department, Government ol Meghalaya. )
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3
ii. The dumping of construction waste (soil, stones, andother materials) at rhe unauthorised sites must bestopped immediately. Cctncerned Municipal Board/District Administration must identrfi lands forestablishing collection centre/storage/processing

sites for construction and demolition waste in theJowai town as required under
Management Rules, 20 I 6.

the C&D l(aste

iii.Proper dust control measures should be implemented
at the construction site as per CpCB guid"lir", on
DUST mitigation measures in handling construction
material and C&D waste.

iv. Concerned project proponent must inventories theC&D waste generated al the site and shall submit
waste management plan and get appropriate
approvals from the local authority as required into the
C&D ll/aste Management Rules 2016.

v. Municipal authorities, i.e. Jowai Municipal Board
must strengthen municipal solid waste managemenl in
Jowai town by ensuring proper collection, storage,
and transportation of MSW Waste processing facilityshould be established within the town to manage
waste in accordance Ll/ith Municipal Solid Llaste
Management Rules 2016. MS\CB shall enforce and
monitor the same.

vi. Awareness campaigns may be conducted to educate
the local population about the importance of proper
waste disposal and its impact on water quality,
encouraging community participation in keeping the
river and suruounding areas clean. "
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That insofar as the allegations of contamination of water streams

A
are concerned , it was found to be within permissible limits and the

ions of damage to agricultural lands and crops were also not
Lalshmt Ttwan
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5

II

*
e0R

t be existing as ofnow and all debris etc. have been cleared
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4
fiorn agricultural fields and will not be permitted to be dumped in

any private property.

6. That the construction of the Jowai bypass rsa significant

infrastructure development in the State olMeghalaya. This project

is essential for improving the transportation network in the region

as it is intended to ease the heavy traflic congestion in the Jowai

town by linking two nalional highways i.e. NH40E and NH-44,

bypassing the town.

7. -Ihat the 5.915 kilometre stretch ol this the road involves

construction ol 3 bridgcs. Substantial portion ol the work has

already been completed, including two bridges. The change scope

of work in the third bridge, and its approval from the Ministry ol

Road -l'ransport and Ilighways Government of lndia has caused

some delay in completion of the project which was scheduled to

be completed by March 2025.

8. '[hat the temporary sand bridges have been constructed in the

river/stream only to launch steel girder plates and the sand and

earth put in the river temporarily arc bcing removed completcly

A fiom the water after the bridges are ready. Moreover, hume pipes

being provided in thc earth bridge for flow of water. -Ihe
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5
also being regularly cleaned and shall be removed completely once

the construction is complete.

9. That the removal of soil and debris from the Liar pamkam Stream

was completed in January, 2025. Furthermore, the clearing of
debris from the adjoining paddy fields on both the sides of the

stream is has also been completed. Copies of photographs showing

cleaning of the lake and agricurtural fields are annexed herewith

and marked as ANNEXURE R_l [pg. No. _ ro _l
10. I'hat the temporary protective structures, including sandbag walls

have been installed at critical locations by the contractor. ln areas

where temporary filling of riverbeds was undertaken to faciritate

the launching ofbridge girders, the process ofremoval is currently

underway and is anticipated to be completed within the next three

to fbur days. The State Government has also instituted measures

to regulate any future dumping activities, thereby ensuring strict

adherence to applicable environmental standards and guidelines.

Copies ofphotographs showing sandbags deployed as additional

protective measures are annexed herewith and marked as

A
ANNEXURE R-2 [pg. No._ ro 

--l
at in compliance with Rule 10 of the Construction and

Lalsh r Tiwall
Shtlto ,ie9 olition Waste Management Rules, 20 16, the lJrban A ff-airs
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o 22717. artment has commenced the process of identifoing and
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6
notifoing designated dumping sites. Concurrently, the Public

Works Department (PWI)) has issued directions mandating that all

construction and demolition waste be properly inventoried and

disposed of strictly in accordance with the applicable statutory

provisions and will be dumped by the contractor after

inventorization at the designated sites only

12. 'l'hat the Public Wolks I)epartrnent (PWI)) has instituted a system

fbr the preparation and maintenance of Construction and

Demolition (C&D) waste registers. In addition, Waste

Management Plans are being developed for all ongoing and

upcoming infrastructure projects in accordance with the provisions

ol- the Construction and Demolition Waste Management Rules,

2016.

13. The State respectfully assures this Hon'ble Tribunal that

appropriate measures have been undertaken to safeguard

agricultural lands in thc vicinity of the project site, and to prevent

any form of encroachment or damage thereto, which was the

primary concern ol the applicant.

14. l'hat it is submitted that temporary earth fillings undertaken lor

A dge construction have contributed to siltation in certain areas.

dial measures have been initiated, and rernoval operations

{-\ tE
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resently in progress. Notwithstanding the above, water
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l5

16.

I
quality monitoring indicates that the parameters remain within the

permissible limits as prescribed under Gazette Notification G.S.R.

742(E), dated 25rh September 2000.

That it is respectfully submitted, the public Health Engineering

(PHE) Department conducts regular monitoring of water intake

from the Myntdu River. The analysis of treated water consistently

demonstrates compliance with the prescribed standards under BIS

IS 10500:2012. Ihe Department remains committed to
maintaining and ensuring continued adherence to these standards.

That the issue pertains to the functioning of the local municipal

authority, i.e. Jowai Municipal Board is distinct and independent

from the ongoing construction of the Jowai Bypass Road and is

sub-judice before this Hon'ble Tribunal in O.A. No. 606 of 20lg

titled as Compliance of Municipal Solid Waste Management

Rules, 2016 and other environmental issues wherein the Urban

Affairs Department has already formulated a comprehensive plan

to enhance the collection, transportation, and processing of
Municipal Solid Waste (MSW) within Jowai town and the same

has been placed before this Hon'ble T.ribunal in O.A. No.606 of
8. A copy of the latest report filed on behalf of the State ol

alaya in O.A. No.606 of 20 lg is annexed herewith and
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tt
17. That the State Govemment is also conducting regular awareness

programmes amongst the local population and schools for training

them on good practices of waste segregation, management and

disposal. Copies of photographs conducting awarene ss

programmes are annexed herewith and marked as ANNEXURE

R-a lPg. No._ to _l
18. That in view of the submissions made above, it is most respectfully

submitted that the instant allldavit rnay kindly be taken on rccord

and appropriate orders may kindly be passed by this Hon'ble

'lribunal.

I)t.l,o ENI'

D
A o

VERIF'ICA'I'ION:
Verified at Shillong on this )r ,f day olJuly 2025 that the contents

of the above affidavit are true and correct to the best of knowledge and

beliefofthe deponent based on official records ofthe State Government

and nothing is false and nothing material is concealed therefrom.

Scc,8y b flc Govt ot Mo0nshya
hl^ic Wqrs (REB) thomrui

A
Solemnly Affirmed before me this day t.N't/Th" c?ponerlt i5 ident,ir l

4d-wrzaon
ev S/"a.-

1
e

r,eS cn

m aavahel.il
La[s

Shr[o

DE,

'lo$(
Lrtshml Tiriri
ila.ry PuUic

shiHonr' lltgh.l.r.- R.on-t{o.22717
Glvt ol lndia

It is prayed accordingly.

Identified lly

t
\

I Certify that the content ol t"e Ar '..vi!
are read o,,/er and Explained to the Depon'i1t

who ver,ii:d the same before me-

liwart

70 85
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GO\TERNI\T};NT OF IUEGTIAI.AYA
OFFTCE OF TIIE ADDIT IONAT, DIITIiCT'OR OFT SUR\TE}

[,O\\'ER LACIIUI\{I ERE: : : : S I II LI'ON (; - 79100 |

Sut{c'ct

Refcrcnce : MeuroNo. JMBrGcd-32020-2t829 dt- I +2v25'

Madauq

: Sun"ey ofthe pmposed lotcgrated Solid Waste Management Facilit ':s at

Khliehriat Umlaunt Elalia Jowai'

wirh retqence to rhe abovg I am enclosing heEwith 2 (trvo) copies of the map

of the land pruposed for Integnted Solid \Jllase Management Facilities at Khliebnat lJ6lzmat

Elaka, Jorilai Survey rvas conducted on 24 -O4 -2|[,];5 and 25 - 04 -2OL5 as per ttre bormdary

bdicared on the grountl by Shri Raaa lakiang, land ormer in Presenoe of Shri Rynsan Pde

Sauiay Inspecto,r, Jowai-Mrmicigal Board, Jowai and shri Reginold Nongkhla\'- Surveyor

crrdde - tr, Disfiict urban Phner, Jorva;- The aea of lhe laud is folmd to be 10117-4I Sq' mehes

(25-0000 Acres) more orless-

.).^.
Daled Shillong, rhe 13 :4ay,2025-

4fl

McooNo SYlSl42l87l

bW to:
t. The Director of L:nd Records & Survey, Meghalaya, Shiltong fo favour of

inforrnarion with refercnce to VD- No- LRS 35D8'PT'J'I l?t dt' 27 - 02 2025'

2- Smti- A Klryiem, In-c:harge of Rccord Room. A copy of the compute rsed map is
crrclmcd hcreurith for oIlice record-

iy:-1
Meghalalm, Shillong-

Dated shilloog' the May, ?0r5-

to6-l Direco of StrweY.

/
I

for Addilional Dircclt'r of SuweY,
Meghalaya, Shrllong.
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,[;-Jlrt e ic.t |: 1 n02l -22J 4

OFFICE OF THE
JOWAI MUNICIPAL BOARD: JOWAr

WEST JAINTIA HILI,S DISTRICT, MEGHALAYA

To,
Strri. S.P Shrimali,
President Works
Star Cement Ltd-
Lumshnong, P-O Khliehriat
District East Jaintia Hills.
Meghataya -793270.
(email : Lumshnong@tarcement co.in)

Email: ceol

subject:- Interesl to co-process segesold sinSle use plostic in cemenl Planl-

Rcference :- Your olfice tetter SCL/EHJLU\I/207 I -22/ I 2

%

Sir,

With refercnce to the subjecr ciled above and while acknowlr:dging with

thanks re*eiptof your ofhce letler under refercnce, I am to inform you that this Board have

initiated the process of waste segrcgarion segrcgating biodegradable 'vaste, non

biodegradable and plastic waste at sounce in Jor'nai town- Transportation of segre gated wastc

to Star Cement Plant will probably commenced from Ia August 2021'

Inthisconnection,IamalsotolEquestyoutokindlyallowth,sBoardto
transpoA mixed waste to your reputed oement plant with immediate effect as tlris Board is

facing serious problem on-waste Disposal Facility/Dumping site at this momenl The Jowai

Mrmicipal Board is ready to meet exPenses needed for segregation of the transp"rted mixed

waste at Your Cement Plant-

YourkindCo.operationonthematterishiehlysolicited.

l'raq.rrQl

Dated Jorvai. the ll

.rl r\

luly 2021.

Dated 22/06/2021

I.u*, urFor,.Iori."',
J Jorvai Municrpal lloard,

Jowl.'"
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,. :scl/EHs/tuM/202r-zz I rz

To,

STAR CEMENT TIMITET)
ice & Works: tunshnong, Po-Khaliehriat, Distt, - East Jaintia Hills, Meghala ,ia-79327}

:0365!278215116/118, Eax O1555'218217, e-mail: lumshnongtP)starcemen: :o.in

The Chairman,
f orvai MuniciPalitY Board,
Khimnsniang Road, f owai,
MeghalaYa - 79315O

Subiect:

Rcfcrencc: 1. Plastic Waste (Managementand Handling) Rules, 2O,16 as amended

fClause No- 6' 7

2- Solid Waste Management Rules,2O15 (Clause No' 15 tv(b))

3. Municipal Solid Waste (Management & Handling) Rules, 2000

rDen-LBla-ltL

Dear SirT'Madam,

This is referencr: to above; Star Cement Limited is interested to co-pro,leJs used/waste
sellreRatd single used plastic and we have provision for the same in our kiln a-s an Alternative
Fuel, which will also supportthe Swachha BharatAbhiyan Mission'

We would request you to kindly send us segregated single used plastics for co-processing as per

rules mentioned above in reference-

Dated: 22/06/2tJ27

\$\
---'- r#

wirh
For STAR CEMENT LIMI'IED

G.r0F shri s P Shrimali, Presidentworks

CopyTozThe Deputy Commission er,Eastlaintia Hills, Unnamed Road, Khliehri,rt, Meghalaya'

Pin-79320O

Solld liclllng
o^i" t,*lrwGrrr'm-r c' r'

:;. !*,'iI ll.,9i[Ii".ll]','; ; :
G'mell d'lhlG6l'lr''F'r'r_* 

- -

c6. cqru. ur,ual-u..".iil'ili
&ffi ;'IJ.l #ln'li''-'i'n"

lf, rso oaar- r5o rlntl a olJN taot (a.m?lED roiP^rr

i

STIBGTilTTI
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Avijit Mani Tripathi <avijitmani@gmail.com>

I.A. 691/2025 in OA 1271/2024 NG PB - Service of Reply of R-1,2,7
1 message

Avijit Mani Tripathi <avijitmani@gmail.com> 11 December 2025 at 23:34
To: Srishti Agnihotri <srishtiagnihotriofficial@gmail.com>, enatoli sema <enatoli@gmail.com>, Sujit Dey
<sujitdey.dey31@gmail.com>, Vikash Kumar <vikashkalp@gmail.com>, thakursumit79@gmail.com, Henry Ahanthem
<ahanthemhenry@gmail.com>, anujkrsharma02@gmail.com, jaiswalgroup05@gmail.com
Cc: ro.nez.shil@gmail.com, ceo123jmb@gmail.com, jhadcjowai@gmail.com

Ma'am/Sir,

Please find attached the service of an advance copy of the reply being filed on behalf of Resp. - State of Meghalaya in
the subject case. 

 IA 691 2025 in OA 1271 2024 reply.pdf

Regards,
Avijit Mani Tripathi
Advocate on Record
Supreme Court of India
B 17, Fourth Floor, Jangpura Extension
New Delhi-110014
Ph.011-43582788, 9958537705
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